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1. Tosan. o, {Bowoaises Reveestomng

Dated this the 11th day of October, 2017.

NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
" AHMEDABAD

C.P. No. 1182/73(4)/NCLT/AHM/2017 .

Coram: Present Hon ble Mr BIKKI RAVEENDRA BABU

MEMBER JUDICIAL ,

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.10.2017

Name of the Company: ' ~ Zulekha Zakaria Leela
' ' Vs
Plethico Pharmaceuticals Ltd.

‘Section of the Companies Act:  Section 73(4) of the Companies Act, 2013

_ DESIGNATION ___REPRESENTATION __ SIGNATURE

2.

- ORDER

Authorised Representative Mr. Imran Khan' present for P’et’itiOner.

* Authorised representative of the petitioner produced the copy of the order dated

25.07.2016 passed by the official 11qu1dator of ngh Court of Madhya Pradesh __

J abalpur bench.

. Heard arguments of Authorised Representative for petitioner.

Order reserved.
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BIKKI RAVEENDRA BABU
" MEMBER JUDICIAL



